RAJYA SABHA [18 Dacember, 2001}

REPORT OF THE RAILWAY CONVENTION COMMITTEE

SHRI SOUPETA RAMACHANDRA REDDY (Andhra Pradesh): Sir, |
beg to lay on the table a copy (in English and Hindi) of the Third Report of
the Railway Convention Committee (Thirteenth Lok Sabha) on ‘Construction
of new Broad Gauge line between Kolayat and Phalodi on Strategic
Consideration' along with the Minutes relating thereto.

MR. CHAIRMAN: The (eader of the House.

STATEMENT BY MINISTER AND DISCUSSION IN CONNECTION WITH
TERRORIST ATTACK ON PARLIAMENT HOUSE ON THE
13™ DECEMBER, 2001

THE LEADER OF THE HOUSE AND THE MINISTER OF EXTERNAL
AFFAIRS {SHRI JASWANT SINGH): Mr. Chairman, Sir,...

SHRI PRANAB MUKHERJEE (West Bengal) : Sir, we have to get
copies of the staternent.

SHRI JASWANT SINGH: Sir, it is a legitimate requirement of copies
in both Hindi and English. As | am making the staterment, the statement is
being replicated and will be here in the House available in sufficient coples
very shortly. Sure. In the meantime, with your permission, Sir, on behalf of
my senior colleague, the Home Minister, | would like to make the following
statement in connection with the terrorist attack on Pariament House on
13" December, 2001.

The ghastiy attack on Parliament House on 13" December, 2001
has shocked the entire nation. The terrorist assault on the very bastion of
our democracy was clearly aimed at wiping out the country's top political
leadership.

it is a tribute to ouwr security personnel that they rose to the
occasion and succeeded in averting what could have been a national
catastrophe. In doing so, they made the supreme sacrifice for which the
country would always remain indebled to them. It is now evident that the

426



{18 December, 2001] RAJYA SABHA

terrorists assault on the Pariament House was executed jointly by Pak-
based and supported terrorist outfits, namely, Laskar-e-Taiba and Jaish-e-
Mohammad. These two organisations are known to derive their support and
patronage from the Pak 1L.S.). The investigation so far carried out by the
police shows that all the five terronists, who formed a suicide squad, were
Pakistani nationais. All of them were killed on the spot, and their Indian
associates have since been nabbed and arrested. The investigation at this
stage indicates that the five Pakistani terrorists enterad the Parliament
House Complex at about 11,40 AM in an Ambassador Car, bearing
registration No. DL-3CJ-1527 and moved towards Building Gate No. 12
when it encountered the carcade of the Vice-President of India, which was
parked at Gate No. 11. One of the members of the Parliament House Watch
and Ward Staff, Shri Jagdish Prasac Yadav, became suspicious about the
identity of the car, and immediately ran after it. The car was forced to turn
backward, and in the process, it hit the Vice-President's car. When
challenged by the security personnel present on the spot, all the five
terrorists jumped out of the car and started firing indiscriminataly. The Delhi
Police personnel, attached with the Vice-President security, as also the
personnal of the C.R.P.F., and the |.T.B.P. on duty immediately took their
positions and retumed the fire, It was at this point that another member of
the Parliament House Watch and Ward staff, Shri Matbar Singh, sustained
bullet injuries. He rushed inside Gate No. 11 and closed it. An alarm was
raised and all the gates in the building were immediately closed. The
terrorists ran towards Gate No. 12, and then to Gate No. t of the
Parliament House Building. One terrorist was shot dead by the security
forces at Gate No. 1, and in the process, the explosives wrapped around
his body exploded. The remaining four terrorists tumed back and reached
Gate No. 9 of the Building. Three of them were gunned down there. The
fifth terrorist ran towards Gate No. 5 where, he also was gunnad down by
the SPG personnel. During the exchange of fire, four Delhl Police personnel,
namely, Shri Nanak Chand, Assistant Sub-inspector, Shri Rampal, Assistant
Sub-Inspector,. Shri Om Prakash, Head Constabie, and Shri Ghanshyam,
Head Constable, attached with the Vice-President's security, lost their lives
on the spot. The other three persons, who were also killed, were Smt.
Kamlesh Kumari, a8 woman constable of C.RP.F., Shri Jagdish Prasad
Yadav, a security agsistant of the Watch and Ward Staff of the Parllament
House, who had rushed after the terrorists' car, and a civillan employee of
the C.P.W.D., Shri Desh Raj.
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Eighteen other persons were injured and they were immediatety
rushed to Dr. Ram Manchar Lohia Hospital for medical treatment. These
included Shri Matbar Singh, Security Assistant, Watch & Ward Staff of the
Pariament House, who later succumbed to his injuries. The scene of the
crime was cordoned off and Investigation Teams, including Forensic Experts
and Bomb Detection Squads, were pressed into service. A number of hand
grenades were recovered from the site of the incident and defused. A large
quantity of arms and ammunition, including explosives, was also recovered,

The breakthrough in the investigation of the case was achieved
with the arrest of Syed Abdul Rehman Geelani, a Lecturer in a local college,
whose interrogation led to the identification of two other accomplices, Afzal
and Shaukat Hussain Guru. The wife of the latter disclosed that her
husband and Afzal had, in the aftemoon of 13" December, left for Srinagar.
This Information was immediately conveyed to the Jammu and Kashmir
Police who apprehended both of them. A laptop computer and Rs.10 lakhs
in cash was recovered from them. They were later brought to Delhi by a
Special Tearn deputed for the purpose by the Delhi Police.

interrogation of the accused persons has revealed that Afzal was
the main coordinator, who was assigned the task by a Pakistani national,
Gazi Baba of Jaish-e-Mohammed. Afzal had earlier been trained in a camp
run by Pak-ISI at Muzaffarabad in Pak-occupied Kashmir. The hideouts for
the five Pak terrorists were aranged by Shaukat Hussan Gury, two in
Mukherioe Nager and one in Timarpur area in North Delhi, During the
subsequent raids, the Police recovered from two of these hideouts a large
quantity of Ammonium Nitrate and other ingredients used in preparing
Improvised Explosive Devices, a map of Delhi, a sheet of paper camying a
map of Chanakyapuri, drawn in hand, and three police uniforms.

Thig incident once again established that terrorism in india is the
handiwork of Pakistan-based terrorist outfits, known to derive their support
and sustenance from Pak-ISI. The hijacking of IC-814 Flight to Kandahar,
the terrorist intrusion into the Red Fort, and the attack on J & K Legislative
Assembly Compiex at Srinagar on 1" October, this year, were masterminded
and executed by militant outfits, at the behest of the ISI. Lashkar-e-Taiba
and Jaish-e-Mohammed, in particular, have been in the forefront in
organising terrorist violence in the country. The Palkistan High
Commissioner in India was summoned to the Ministry of External Affairs and
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issued a verbal demarche, demanding that Islamabad take action against
the two terrorist outfits invotved in the aftack on the Parliament House.

Last week's attack on Pariament is undoubtedly the most
audacious, and also the most alamming, act of terrorism in the nearly two-
decades-long history of Pakistan-sponsored terrorism in India. This time,
the terrorists, and their mentors across the border, had the temerity to try to
wipe out the entire political leadership of India, as represented in our multi-
party Parliament.

Naturally, it is time for all of us in this august House, and all of us
in the country, to ponder why the terrorists and their backers tried to raise
the stakes 8o high, particularly, at a time when Pakistan is claiming to be a
part of the international coalition against terrorism.

The only answer that satisfactorily addresses this query is that
Pakistan-itself a product of the indefensible Two-Nation Theory, itself a
theocratic State with an extremely tenuous tradition of democracy-is unable
to reconcile ftself with the reality of secular, democratic, self-confident and
steadily progressing India, whose standing in the international community is
getting inexorably higher, with the passage of time.

The Prime Minister, in his address to the nation on 13" December,
2001, has declared that the fight against terrorism had reached a decisive
phase. The supreme sacrifice ™made by the security personnel, who lost
their lives In this incident, will not be aflowed to go in vain. Those behind
the attack on Pariiament House should know that the Indian people are
united and determined to stamp out terrorism from the country. Thank you.

DR. MANMOHAN SINGH (Assam): Mr. Chairman, | thank the hon.
Minister of External Affairs and the Leader of the House for the statement
that he has made. Most of the facts stated by him in this statement have
already appeared in the Press. Qur party joins all our countrymen in
condemning the dastardly terrorist attack on Pariiament on 13" December.
Parliament is the heart and the nerve centre of our democracy and that is,
probably, the reason why this terrorist gang tried 10 strike at the citadel of
democracy, that is, our Pariament.
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Sir, our party is one with the nation in its solemn resolve that we
shall not make any compromises with these terrorist gangs. We shall pay
whatever price is necessary toc wipe out terrorism, and we are sure that our
nation will prevail in this regard.

Sir, on this occasion, our thoughts, our minds and our hearts go to
those brave security personnel and members of the Watch and Ward Staff
of our Parliamant, who, in an act of supreme sacrifice, in an act of supreme
devotion to their duty, laid down their lives to save the honour and dignity of
this august House. Our sympathies’ go to the members of the bersaved
families; to thosa who have suffered injuries, we wish them speedy recovery.

Mr. Chaiman, this is not an occasion to apportion blame or find
fault with our system, whether it is of inteligence or of securty
arangements. Yet, it is a fact that an attack on Parliament was quite
anticipated. As early as on the 5™ of this month, the hon. Home Minister,
speaking at a meeting of the Federation of Indian Chambers of Commerce
and Industry, had alluded to this threat to our Parliament,

In fact, one day before this attack took place, /6. on
12" December, while speaking at Mumbai, the hon. Prime Minister himsalf
had refarred to the existence of this threat, such a threat to our Parliament.
Subsequently, we have also leamt that the Maharashtra police, while
interrogating a suspect Al-Qaeda member, Afroz in Mumbai Informed the
Central Government of the plans of this outfit to attack the Pariament. |
have been told that the Maharashira Government had informed the Central
Government about what Afroz had told them. 1 have also been told that a
member of the 1B was alsc associated with the interrogation of Afroz.

Sir, that despite these advance wamings this daring and dastardly
attack took place shoukd make all .of us sit back and reflect on the
adequacy of our security and intelligence arrangerments. The hon. Home
Minister, some days ago, had publicly stated that there was no security
breach. Yet, it is a fact that a car with terrorists armed to the teeth was
allowed to roam about in the high security zone and pass through the
outer gate and enter the compound of our Parliament. Obviously, the
checks being conducted on vehicies need to be tightened much further and
thass checks have to be thorough. It is also clear that the terrorists have
the support of a well-knit organisation. The identity of the orpanisational
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support bases and the networks that sustain these terrorist organisations
cught to be diligently explored and exposed with actual facts. Naturally, the
question arises, "What do we do in the face of this daring and dastardly
attack?® Certainly, the nation's sentiments have been aroused. | believe, it
was Jawaharlal Nehru who once said in a letter addreéssed to his daughter,
iate Shrimati Indira Gandhi, *In affairs of State, while one should be full of
sentiments, one should never be sentimental®. Therefore, we have to be
cool-headed in formulating our response. We should avoid a tired and
superfluous jingoism, Acting in seif-defence is, of course, an inherent right
of any sovereign nation sanctified by the United Nations Charter, But, Sir,
before taking any action we must ponder over the consequences of
alternative courses of action and the trade-offs that may exist. First and
foramost, we should marshal all our available information and convince the
members of the international community about the evil designs of cross-
border terrorism of a8 most viclous type which have sought to attack the
heart of our dermocracy. The hon. Minister of Extemal Affairs has pointed
out the role of the IS!| at the back of all these operations and | believe we
should marshal all this evidence and conwvince the members of the
international community that what is applicable in dealing with the tefrorists
in Afghanistan must be applicable to these terrorists also who have
perpetrated such a ghastly act on the indian territory.

Sir, | was, in this context, disturbed about the statement which
appeared in the Press; | am mentioning about the statement of the
Secretary of State of the United States calling ‘India for restraint' and going
on to say that General Musharraf was taking all possible steps that were
necessary. | would like to know from the hon. External Affairs Minister as to
what in his assessment is of the attitude of the United States and other
Members of the international community towards this latest ghastly act
perpetrated by terrorist gangs inspired, aided and abefted by Pakistan,
Obviously, we have, on the diplomatic front, a ot more to do.

Sir, furthermore, a question arises about the action that we ought
to take. Any action that we take, in our view, must be effective and
sustainable, Loose talk of attacking terrorist bases or hot pursuit must give
way to a sober analysis of political and military consequences of various
options open to us. In this context, it is also highly important that the
Government take the Opposition into confidence. We are one with the
Government in re-affirming that our nation will prevail, shall prevail, over the
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avil designs of terrorists. Any well-considered actiorn, taking into account,
its viabilty and sustainabiiity, after careful consideration of its long and
short-term consequences will have our support But the Governmant has
an obligation 10 take the Opposition into confidence. Thank you, Sir.
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SHRI SURESH KALMADI (Maharashtra): What is this? Nobody
said thal. ...§nterruptions)...
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SHRI S, S. AHLUWALIA: Mr, Suresh, try 1o understand what | am
saying. | am not mentioning your name. ..{mnerruptions)... Why are you
reacting? ...{nterruptions)...

oft Horg Preaw (wERT): TR W O 1 B V) L (=EEr).L.
ot I AR ¢ E g e, A e aR v 27 L (s,

Mo magafm . T wmadmergmAtaas @k €
& FRa A amwn T & @ B T A oAegE 09 @ o oI wdR
A 7= < € Rreh Pl § gee dga fan

oft dog Byegn - o F A w0 RN R O avie ok %7 e o, @
fsr Ao i § o &7 ... (=EE)...

SHRI HANSRAJ BHARDWAJ (Madhya Pradesh) : It is very
disturbing that you start with this type ot speech. .. (nferruptions)...

DR. MANMOHAN SINGH: Mr. Chairman, | think nobody
...{rterruptions)...

MR. CHAIRMAN: Pleasa. The Leader of the Opposition.

DR. MANMOHMAN SINGH: Mr. Chairman, | was careful in
formulating my proposition. | did not say anything which would in any way
cast any doubt about the gallantry of all those people who defended this
Parliament. And yet, the hon. Member is trying to cast aspersion. it is not
only unacceptable; | think this is a wrong occasion ...{nterruptions)...

st W, o, swgefdal ;W I R g, @ owew A g, o A hed
g1 @ &, B o wieg o1 o off e, 69 oY I B oo A IR o € afw
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T WED &1 W A AN RBT-W-RA w3 on ver & R 3 @ ¥ B aw
= 5 affn iy @1 aver Ay 2t 2 2 o ax gty ¢ RS swwaR #i
I P IRTTE B AR A g R, 0 v S AT @ E
5 39 3w % fre e seden sdwag g9 v ¢ el R o @ gE andeare
UF-UF B & FUPINl 4 A TR 9% IR 0 A daw afem I u 9
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SHRI NILOTPAL BASU (West Bengal) : Sir, the leval of the debate
should not be degenerated to this level. ..{nterruptions)...

SHRI HANSRAJ BHARDWAJ: Sir, this is in a bad taste. 3o 7#f
ared {6 ared) fede o | ...(terruptions)...

SHRI NILOTPAL BASU: Sir, let us decide that we would not allow
this discussion to degenerate to such a level. We want to express our
resolve to stand united and show solidarity against terrorism. It is
unbecoming of a Member .. {nterruptions)...

it g ol (e 2w FORY AT, T REY W agd ddRar @ g«
B ¢t R W 39 13 R # uflka gan, o7 gutaeas @1 s o & owR
Sefaa &1 & woF Ao @ suw X e € 5 i wew A g ik wel
N @ F A R & AR A e 3 gum § o E, ¥ W ¥ w@E gwfan
I TR B FeT A FEE A AT ww ok @i R A 0 o wm B
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% o AR v T, A W §E0 £ st | gafee & st Remagd e anuw
Fom % 99 ol B wET AN R A A o o ok ofy @ e §
79 TR Tl ®1 HE aWHYR W |

MR, CHAIRMAN: | will look into it. ...¢nterruptions)...

M ga.gw. awgEfe - gl R, f Rl w e T oo wm ¢
...(CTTEm)...

st g ool : Eaaarh s @ £ o L. (Fr)..
ot v TTEY : fReY ww & aAgn? . (wrEa)..

St va.va. swgmiam : Tl h, £ oz gofew #F @ € B W o
A Ior T 5w o S A et @ AfEn § dwowe L. (mam).R
e W SO T R AR AR R A e AR S oA w tw wE R R
Foar & s offare w A sde ¥ L (wEs)...

A gy st wE D &

M ra.vH. swgEfam & T w 1 A O HeR s e ¥ # A s
T HeR N E | A 17 9 9w 3 ik v o Ak frarn e €
¥ gfe ot A griar & Az F @ A€ A Ao 9 ¢0 W o1 B R N I
T B TG A AN FA-THAW FH W A A & foy wwita 81 A okt oFf =
W FEs O ®N g B wown TE A7 WX oAa Afw Fm o o v g,
ﬁmaamﬁqu#ﬁ%wzmmwg‘b!ﬁwtﬂswm
AR A A RO T ow FR ¢ o 9w W wRaEE A &R} 0 b, aw R
¢, ax wuf o fwy = g &) ... (saEET)..

é"&s,
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Merma o T, IR gEEfid Y M A wr @ &
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a1 @, s weie Tt @, e dala fiE @, fofaT aewaE %
s dod F) ¥ wWFc W IR Ia & A SHY TR 9K R e R
ofke | ... (wEEm)...

Amserd AR ) L (Ea)..

N (@ iR au A A s R & e Ra A
T E ... (FaE)...

Mgnon apgafn R AT A A M %, wow § &5 ¥w
v, FgRg I, B Fa A s P A H € 2 o
fsg o wftg | ... (eyEeaw)...

o duuw W@ ;39 BRY| Then your Government should do it
...jnterruptions)... We are with you. ...{nterruptions)...We have made it clear.
...{nterruptions)...You have no guts. ...Jnterruptions)...Do it on the ground.
...{nterruptions)...You ask the Prime Minister. _..¢nterruptions)...We have
offeredt our support. ...{nterruptions)...

st oo g swqafaa R, F0 g @ wa fifwg, e Hfg
... (WTRET). ..

ot qu.gw. awaTiorat © f gfife e w1 £ @ um ax Ay ¢ faw A
.. (CTEE)...

® q@ wx fo (owE: T PRy, FIE g A9 BN
... (AGA)...

-hmmmm:mm-mnsmmﬁwmﬁi
o (ETEUA)...

SHAt HANSRA. BHARDWAJ: This is no sacrifice.

daht wiw g (AE): alie % R oewaR WA 83 ke, 3B aRy

st va.gw : iR, fad TRa ¥ e o A &, o ;
ar@ 7 fsa oy, ﬁmth##&mmt.mﬁmﬁm
mwmﬂﬂmmlummwmmﬁﬁgﬁmm.gﬁ
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g & w®ifE & g werR @ voify & aR A 9 Radd | o fke wEmeR
Ft g T &, AR pgEm A g &, 4wt €, A oy & Wi
# ad ¥ ok 9w wg ¥ w@ifm @ wn I 5 e R we 9, el
wodfifas ga ot §Y 4dl ger oiftw .. (aEam)...

aft ¥HUA WLEA T A T E GEAT S, 309 A B A L (=aeT). .

M ww.oe. awgafowm @ § ¢ 979 $ WA @@ TaRe wem & W
Tp-Rad ¥ A 0S| I dEee At B @ § T & a1

Mg e @ A A T, A T (AN A I D
L(EmagE) R am 2 & L (=),

S o 0w, swaform © @ amg FEQ B T w7
ot oA weET ' A £, B9 Ay, We will go to...
s} TH.H. AT ; WEHey e T, ) wEHed O L {EReT)..

it oo wET™ @ T B T PR &7 et W 39 ) BRY, 39
FF fAaEy ... (aFum)...
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5

MR. CHAIRMAN: Please wind up now.
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12.00 Noan

SHRI 5.S. AHLUWALIA: Sir, | am concluding. 3% smgg #m &
varR @ A A we & B AR-OR @ wen g wfty o w5 8 991, 3w R
7t | The country sholld decide about the fate of one hundred crore pecple
of this country and, to protect their dignity, we have to take stringent action
against the people concerned. That is all. Thank you.

st gru ool ;. ol aeiea, § Rawayds wEw T 5 T B v
240 ¥ gEd NgE 1w IR Y g fe wita waw A & oB den 3w Fifade
o, 9 o W oF RAfRm w1l oy wa 240 § oy R 21 8 oegw W
TR B T fERe T Sor i f wiw wEa € A @Ew A aeis
Rafy ®n ¢ A 7oof aedlied 1% @ O & 0O W g F aRar w9t 5w
A o uRf? @ geaw 1A § iR fieg w o aa oo &)

SHRI ADHIK SHIRODKAR {Maharashtra) : Sir, they are making a
laughing stock of a serious discussion. .. .(nterruptions)...

st Wi v (poRm) @ wEET, 9 R AR W aE w9 8 |
8...(wEm)...

SHRL 8. RAMACHANDRAN PILLAI {Kerala): Mr, Chairman, Sir, |
thank the hon. Minister of Externat Affairs for making a statement, on behalf
of the Home Minister. Many of the facts mentioned by him in the statement
ara known to us. Of course, the attack of December 13 was on the heart
of the country, on the heart of the democratic polity of ocur country. We all
condemn this dastardly attack by the terrorists. The security forces showed
extreme valour and they made supreme sacrifices, We all congratulate
them for the valour and determination shown by them. We also express our
heart-felt condlolences to all those who died, and wish speedy recovery of
al the injured. We all should stand united to face the challenge of the
terrorists. Sir, this is an issue which raquires a broader unity. A broader
unity and strengthened unity of the people alone can face and defeat the
chalienge of the terrorigts. In such a situation, the Government, even after
tha incident of 13" December, did not call a meeting of all the political
parties in order to try to evolve a consensus. Of course, the Government
has made a statement now; and we are getting an opportunity to discuss
on this important issus. Sir, we do not deny the surprise element in such
terrorist attacks. We agree that determined terrorists can attack at any
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time. But this attack of 13" December was not a sudden affair. The
Ministers, the leaders of all the political parties belonging to the NDA have
time .and again been saying, “We are living with terrorists not only during the
last few years, bt for gecades”. Some of them have even said, "We are
living with terrorist attacks for centuries together”, So, this is not a new
phenomenon. The attack of October 1% on the Jammu and Kashmir
Assembly was a pointer, again, the Home Minister made a revelation at the
FICCI meeting that he had got direct evidence from various sources about a
possible attack by terrorists on Indian Parliament. The Prime Minister
expressad similar views at a meeting held in Mumbai. Despite all these,
what prevented the Government from taking adeguate measures? Of
course, the security forces belonging to the CRPF, the ITBP, the SPG, the
Delhi Police and the Watch & Ward Wing of the Parliament House,
challenged the terrorists and killed them. Certainly, we all congratulate
them for their valour. This shows that if proper arrangements had been
made, we would have averted the attack. What prevented the Government
from taking sufficient protective measures at the gate of the Parliament
House? They had the evidence, many talks were going on, and earlier
experience also showed that something could happen. The security forces
challenged the terrorists inside the Parliament compiex and killed them. So,
if sufficient arrangements had made at the gate, they could have been
stopped there itself. That is why | say that there was a security lapse on
the part of the Government. There is a world of difference between the
performance of the security staff and the security arrangements made by
the Government. Of course, our security forces proved their efficiency.
But, despite all the available information, the Government failed to make
adequate arrangements to prevent the terrorists at the gate. Sir, the
question before us is, what should be the future course of action? What
we want is not a knee-jerk reaction. We need a well thought-out strategy
to face the challenge of the terrorists. Sir, all those who planned and
perpsetrated the attack should be punished. And, we should alsc be able to
prevent the repatition of such incidents. How to achieve that? For
achieving this, the most important thing is that there shouid be unity inside
the country and outside the country, Of course, there is a growing
awareness in the international community about such terrorists' attack.
Collect all evidence; go before the international community and convince the
international community. Go to the United Nations. We are not asking for
their involvement. What we require is a broader unity among the
internaticnal community to force Pakistan not to allow the terrorist forces
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from operating in their country. The President of Pakistan has said that if
proper evidence is brought before him, he would take appropriate measuras.
What appropriate measures would he take? Let us collect all the evidence;
get the support of the international community and try to force Pakistan to
take action. This is the best course of action in the present situation. Of
course, many statements were issued. What is the iine of thinking of the
United States of America on this issue? What did the U.S. Secretary of
State say? He is asking us to show some restraint. What is the attitude of
other countries? What initiatives have been taken by the Government to
rally the opinion of the international community against these dastardly
attacks? Sir, many things are being said in this country. And, some of the
hon. Members are even trying to bring in some extranecus factors --even
communal factors-- in this issus. Don't divide the country on this issue.
Let us all stand together. Let us unitedly face the challenge thrown by the
terrorists. And, the NDA, particularty, should take appropriate action
against some of its allies for making irresponsible statements. Sir, the
Government shoukd take all appropriate measures for preventing the
repetition of such incidents. Certainly, the entire country is one on the issue
of meeting the challenge thrown by the terrorists. So, it is the responsibility
of the Government to see that the whole country is united on this issue. It
is the responsibility of the Government to see that the international
community is also united on this issue. Sir, we don't agree, with the
statements made by some of the hon. Members belonging to the major
potitical parties of the NDA, that we should attack the terrorist camps in
Pakistan-occupied Kashmir. That would only unieash a war between India
and Pakistan. Both the countries are nuclear countries. Not only that, Sir;
that will also divide the international community. What we raquire is, unity
among the intemational community. Then only we would be able to force
Pakistan to take measures against the perpetrators of this terrorist attack;
then onty we would be able to force Pakistan not to allow its territory to be
used by these terrorists for cross-border terrorism. So, we should take
such steps that would facilitate unity among the people and also among the
nternational community. With these words, | conclude.

SHRI PRANAB MUKHERJEE: Thank you, Mr. Chairman, Sir, for
giving me this opportunity to respond to the statement made by the hon.
Leader of the House and the Minister of External Affairs, on behalf of the
hon. Minister of Home Affairs, Sir, since we met last, on Friday, 10 express
our respectful homage to the brave security forces, who not only saved our
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lives, but also saved the honour and dignity of this great nation by
sacrificing their own lives, we have been getting the information through
media that the Government would come out with a statement to be made
by the hon. Minister of Home, revealing their action plan to the Parliament.
After going through the statement, as read by the hon, Minister of External
Affairs, we find that out of the 10 paragraphs, the first four paragraphs deal
with 'the sequence of events which tock place around 11.4¢ a.m. on tha 13"
of Decembar. Sir, the next three paragraphs deal with the outcome of the
investigations, most of which have already bsen revealed at the Prass
Conference by the Police Commissioner of Delhi, afler the arrest of
Professor Gilani. What happened subsequently? In the remaining three
paragraphs, it is almost a reiteration of the Government's stand that
Pakistan is responsible for it. And, finally, in the concluding line -- quoting
from the Prime Minister's broadcast to the nation -- the hon. Home Minister
has said that the nation will firmly and unitedly stand to confront the terrorist
menace. There is no one in this House, or outside, who will disagree with
the resolve to fight the terrorists. There is no one; not to speak of the
Congress Party which had to sacrifice its top leadars, starting from
Mahatma Gandhi to Indira Gandhi, to Rajiv Gandhi, to Sardar Beant Singh,
and a large number of several other leaders who sacrificed their lives at the
hands of terrorists because they refused to compromise with the views of
the terrorists secessionists, who dared to strike at the root of national unity
and integrity. | can assure the hon. Members belonging to the Treasury
Bencheas that in this resolve, you will not find us wanting. At tha same time,
Mr. Chairman, Sir, as a responsible Opposition, and also having had the
experience of running the administration in this country for forty-ﬁve years.
Having learnt the lesson from our experience as to how bittar, how
ferocious, a terrorist attack could be, we feel, certain legitimata questions
which emerge, must be answered. They cannot simply ba brushed aside.
It is said, at this moment of crisis, we are trying to find fault. This is not the
intention of the Leader of the Opposition. He started by observing that ‘we
are ona with the Government on this issue; we have the highest regard, and
we are proud of our Security Forces' contribution.’ But, at the same time,
hon. Members will recall that at the beginning of this Session, when the
Leader of the Opposition raised the issue, in a substantive motion, of the
situation in our neighbourhood, including the U.S. attack on Afghanistan or
the anti-terrorist coalition’s aftack on Afghanistan, a very legitimate question
was raised : How our concerns of fighting terrorism -- because of which
we are suffering for the last 20 years and for which a large number of
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pecple have sacrificed their lives -- in Jammu and Kashmir alone, more than
70,000 people have died; and, in Punjab, not less than 30,000 people,
innocent men, women and children, have iost their lives, -- going to be
addressed by the action of the United States and the Alliance against the
Taliban regime in Afghanistan? And, what was the respcnse of the
Government? The response of the Government, as articulated by no less a
parson than the Leader of the House, the hon. Minister of External Affairs
was. Sir, if { remember his words correctly, he said that the institutions run
by the Taliban are nothing but factories for producing terrorists. And if those
factories which are producing terrorists are destroyed, surely India is going
to benefit from that action. Taliban regime has collapsed. The words of the
Leader of the House are still being echoed on the floor of this House, but
we have not been relieved from that. Therefore, we shall have to work out
our own strategy.

Sir, even if you read today's newspapers, not one, but most of the
national dailies have pointed out that the Home Minister is going to take
both the Houses of Parliament into confidence explaining the strategy and
action plan against terrorism and terrorist activities in this country after the
terrorist attack on Parliament. Where is that action plan? We have heard
some phrases like hot pursuit, pro-active measures, end of tolerance.
What do thay mean? Of course, the Leader of the Opposition has raised
this question and | do expect the Home Ministar or the Minister of External
Affairs would address that question. | understand the sentimants of some
of the Members of the ruling party, who are urging the Government that you
take pro-active action and try to destroy the camps located in the other
side of the border by crossing the border. They said, you take pro-active
action even by crossing the Line of Control. | do not blame them. 1 can
understand their anguish and their feelings. But what is the response of the
Government?

Ws read in the newspapers that the US Secretary of State has
almost given a certificate that the Pakistan President has taken action
against the terrorist-based organisations in Pakistan. Does the Government
of India share this perception of the US Secretary of State? If we raise this
qusestion, are we digressing? Are we diluting the resolve of this nation to
fight against terrorism? Nq. But, we must know about that, because you
had been told earier by that country that dealing with Talibans in
Afghanistan wgs the first -pricrity, terrorist attack in Kashmir is the second
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priority. The terrorist attack on the US World Trade Centre and Pentagon
buildings are to be addressed first and killings of innocent people in Jammu
and Kashmir or in Punjab or in the North-Eastern States can be taken care
of later on. You agreed to that. Fine, you deal with Talibanisrm first. But
you consider that Pakistan is perpetually abetting and aiding terrorists
daspite our protestations, despite our peace talks, despite the bus ride by
the Prime Minister. Pakistan is continuing to support the terrorists despite
those facts. If that country becomes the front-ranking State in the overall
strategic requirements of the US, | do not mind that, but what about us? |
must have my piace somewhere so far as the question of the world
community and their resolve to fight against terrorism is concemed.
Mr. Chairman, Sir, most respectfully | would like to submit, through you, to
the Government, the time has come when they have to decide. If it is our
own battle, tell the people of this country that it is our battle that we shall
have to fight ; and people hava the guts, have the courage and conviction
to fight. If we could fight against the mightiest colonial power of the worid,
simply some blatant violators of human rights, some mad caps cannct cow
down this nation of 100 crore people. We may be half-starved, we may be
halt literate , but we love our country. We are proud of our heritage. We
know how to protect it. But who is to lead? You are to lead. The
Government of the day has to lead. The Government of the day must have
a clear vision as to what they want to achieve. Lst us understand very
ciearly. | do want to know your game plan. | do want to know your action
plan, The Government of the day has to formulate its strategy. There are
classified information which | do not want you to share with me. But, at the
same time, except rhetoric, | would like to know whether you have
something in concrete. Merely raising an accusing finger and saying, ‘You
are standing in the way of the POTO and that is why thaese things are
happening” is of no use. Where would it lead you? You can accuse ma.
You can abuse me. You can raise an accusing finger towards us. But
please don't forget that three fingers are pointing towards yourself, Merely
accusing is not going to help you. | may have differences of opinion. But
the fact remains that the POTQ has been there from 24™ October, 2001. Till
six weeks, till the Parliament Session is over, it will continue to be there,
whether | like it or i do not like it. If | say that it did not prevent the attack,
does it mean that | am diluting our resoive to fight against terrorism? No. |
am not diuting it. We are firm in our resolve, we are united to fight
terrorism. Butl you are the Government of the day. People have entrusted
this responsibility to you. You have all the inputs, You have all the
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information; and some of the information you can share with us at this
critical hour,

Mr. Foreign Minister and the hon. Leader of the House, you are an
erudite scholar, you might be knowing that after the immediate fall of
Poland, during the Second World War, the first thing the British Prime
Minister did was to have consultations with the Leader of the Opposition.
Had there been one such mesting now in this country? There is a
recognised opposition. If you consider it necessary to have a discussion,
share the perception with the Leader of the Opposition on this issue, "Let
us decide what can be done.” The situation has changed. In fact, we did
not wait. The Leader of the Opposition, Dr. Manmohan Singh, himself took
the initiative by discussing it among the opposition leaders, to support the
Government. Yes; we have our own perception on certain issues. But we
will request the Government of the day which is responsible for running the
House; this is not an occasion to divide the political opinion of the country.
It will not serve any purpose. If we could show to the whole worid that
despite the fact that terrorists were within 100 yards away from the place
whare we are sitting, Mr. Ahluwalia was imagining a scenario where we
could have become hostages.

But my imagination is a little different. if two persons stood on
both the sides of your seat, Mr. Chairman, Sir, with AK-47 assault rifies, |
think the entire political establishment, at least a part of it, would have been
wiped ou! in less than one minute, starting from Mr. Jaswant Singh--if the
Prime Minister was there, from him--Dr. Manmohan Singh, myself, Arjun
Singhji and a whole Iot of us. But, fortunately, our brave sacurity people
protected us from that. But despite that fact, thersafter, we must come
out. There are certain occasions when you must rise above your partisan
considerations. We decided. What did we decide? Why was the House
paralysed for several days, 11", 12" and 13™? We are not raising that issue
today. Because we thought, "This is the time, this is the occasion, when
the nation shouid tell the world community that despite the terrorist attack
on Parliament, the next day, Farliament could meet;" and, after the short
recess over the week-end, Parliament has met; Parliament is transacting its
business; Parliament is expressing its solidarity with the nation, with the
people of this country, to fight against this biggest menace.” Terrorism is
not just threatening the lives of individuals. It is the biggest enemy of human
rights, the biggest viclator of human rights. There comes the question of
your diplomatic initiatives.
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Again, Mr. Chairman, Sir, most respectfully, | would like to submit
one thing from a discussion on the floor of this very Housa. My knowledge
is very limited, | do not go into the proceedings of the other House or of the
national or international parleys. While having a discussion, while we were
discussing the outcome of the Kargil war, the Home Minister claimed--the
Home Minister is on record, and those words are recorded in the
proceedings of this House--that our success in Kargil was greater than our
success in 19871, Of course, sitting here, | did not agree with him, | did not
agree with him at that time, | do not agree with him now. But, nonetheless,
let us assume, for the time being, that he was right. | am wrong, that their
success was greater, that his Government's success in the battle of Kargil
was greater, because not only they had military victory, but they had
diplomatic victory as well. The whole world appreciated the stand taken by
the Governmant for restraining themselves from ¢rossing the LoC, the Line
of Control, That was the diplomatic success they achieved. Why don't you
utiise that diplomatic achievement? Why don't you use that success?
When you are calling the Pakistan High Commissioner, when your Secretary
is giving a demarche, when you are asking them, “Please take action
against Lashkar-e-Taiba, please take action against Jaish-e-Mohammad®, we
are hearing in the newspapers that some others are telling, °“cbserve
restraimt™, Are we restraining as per their suggestions or ara we restraining,
being satisfied that Pakistan has taken the appropriate action? To this
simple question, we would like to have an answer from the Government.
And, by asking this question, in no way, we are diluting cur resolve to fight
against terrorist activities.

The third question which, most legitimately, can be put is this. I is
true, | do agree, that % there be a determined group of people and they
want to sacrifice their lives, it becomes very difficult to counteract that.

But, at the same time, in para 6 of the statement itself, you
yourself have pointed out that while searching the hideouts of some of these
pecple in Mukherjee Nagar, a large quantity of Ammonium Nitrate and other
ingredients used in preparing improvised explosive devices, a map of Delhi,
a sheet of paper carrying a map of Chanakyapuri drawn in hand etc. etc,
have been recovered. Forget about how did they come and how were they
resisted by our people. Nobody is denying the fact that our security
personnel did the right type of things to prevent it. We are proud of them. |
am sure the Government can take soma credit for that also because they
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kept them alert. They were in a position to keep them in a state of
alertness. | do not mind that. But, at the same time, if you want to take the
credit, you will also have to take the responsibility that there was a failure of
the Inteligence to find out what these people were doing, and as per the
Police Commissioner's report, it was going on from February onwards.
Despite the fact thal the Prime Minister knew it, despile the fact that the
Home Minister knew it, sometimes | am really at a loss to understand this
thing. Mr. Chairman Sir, everybody knew everything except a few fools like
us, who only depend on the Government source, and who do not know
anything. We are told by another very important political leader that she
knew it and she informed the appropriate quarter that something is going to
happen on 13" of December in the Parliament. | do not know. But if the
information is correct, if the statemant is correct, what action has been
taken by the appropriate authority? The appropriate authority should come
and tell us: "Yes, these are the measures we took." At least, we thought
that in this statement, there should have been some narration by the Home
Minister that he had the information, and in order to prevent such
occurrences, he did take certain measures. It may happen that despite that,
some desperate group could succeed. But, at least, you could have
enlightened us about that. In para 10 of the statement, it has been
mentioned that the Home Minister had some prior information. What action
has been taken by the Home Minister afler getting the prior information to
protect the Parliament House Building? Is it not the legitimate expectation
of this House to know from you as to what action has been taken by you?
Whether | am satisfied with your answer or not, that is a different guestion.
But, at least, you couid have been clear to yourself: “Yes, ! had the
information, and after obtaining the information, | took these measures.” But
there 1S no such mention. You did not consider it absolutely necessary to
mention it in this statement, which you are making at the earliest
opporunity, 10 take the House into confidence, because, 14" was not the
occasion. Today is the occasion. If we could have given any suggestions,
say that is fine, those measures are all right. But you add to it, you
supplement it. If you want to fight against terrorism, if you want the nation
to be united, for God's sake, as we have to come out of our narrow
partisan approach, you too will have to come out of your narrow partisan
approach. Uniess you come out of that, nothing will happen. The
responsibility fies with you because you are leading the nation. You are
running the administration. You are more squipped with facts and inputs to
which we have no access. Mr. Chairman, Sir, to be frank, the type of
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expectation which was raised, that was not only my expectation, Most of
the average newspaper readers expected that some strong action plan is
geoing to be announced in the Parliament today. But the statement, which
we find, is nathing but the narration of the incident which we knew, which
we read in the newspapers, the invastigation outcome, up till now, which we
read in the newspapers, and, except the much-repeated words, there is
nothing. At least, for God's sake, please come out with what you want to
achieve, what your gbjective is, and how you want to carry us with you.
We are prepared {0 go with you. But do you have any such intention or
are you simply indulging in rhetorics? Because these are the words you are
using for too long, and with the use of these rhetorics for toc long, they
have lost their effectivenaess even as a rhetoric. | thank you, Mr. Chairman,
for giving me this opportunity to speak.

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): Sir, 1 join the entire
nation in condemning this dastardly act, which took place on December 13,
on the vital institution of democracy, which is the biggest in the word. |
congratulate and salute the valour and the courage that has been
demonstrated by our security forces who have made supreme sacrifices in
protecting the lives of the people who were inside the Parliament, and my
Party joins the entire nation in extending our sympathies to the members of
the bereaved families.

Sir, one vital point is that this issue, the issue of terrorism, the
threat to the integrity of the nation, has been discussed earier also. This
issue has been discussed very exhaustively. | am very happy that the main
Opposition parties-there were, earlier, some different views which | read in
the newspapers-are extending their cooperation, | offer my thanks to at least
those parties who have given unstinted cooperation, giving an impression 1o
the entire world that India is one in fighting terrorism or in solving any
national crisis or problem. Sir, this is not the time to score points against
each other; this is not the time to make political capital out of the events.
Sir, whensever a national crisis is there, people are united, but, unfortunately,
political parties try to take advantage of it. By sensindg the mood of the
people, they are being guided. This is my observation; that has besen
happening.

Sir, ! read in the newspapers that, immediately after this incident,
the resignations of the Prime Minister, the Defence Minister and the Home
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Minister had been demanded,. Sir, when a similar incident took place in the
United States, when the World Trade Centra was attacked, none had
demanded the resignation of Mr. Bush; the entire country ralliedd behind
him - that was the strength - in solving the problem. At least now, wisdom
has prevailed, and | am very happy, Sir, to note from the trend of the
deliberations that are being taking place in this august House that the
Members have not minced words in expressing their views. That is giving
an impression that the country is united, the country is one, the entire
nation is one, in solving this crisis.

Sir, | appreciate the courage shown by the hon. Prime Minister and
the Defence Minister who had gone round the Parliament House and tried
to boost the morale of the people. Sir, it may be irrelevant for certain
persons. But | want to point out that when the incident took place in the
United States of America, the Prasident of the United States of America was
taken to a safer place.

The Vice-President was not to be seen for more than a week,
Therefore, | realty appreciate the courage and prudence that has been
axhibited by our hon. Prime Minister.

Here, | would like to have a clarification from the hon. Minister.
What is the aftitude of the United States with regard to the cross-border
terrorism that we are facing in this country? When such an incident took
place in the United States, we were the first to react. We had extended all
suppert.  We had announced that we would become a partner of the
alkance in fighting terrorism. | don't think the United States will have
different yardsticks for measuring terrorism in India and in the United States.
in the last session, when a discussion took place on terrorism, | made a
suggestion to the hon. Minister; "Why can't you utilise our good offices
with the United States to influence Pakistan, which is breeding terrorist
camps, through the ISI, by financing and arming them?* The reply was that
a mighty nation like India could solve its own problem without approaching
the US. | request the hon. Foreign Minister to, at least, emulate the
example of Mr. George Bush-who could rally the entire world behind him, in
spite of Isiamic tundamentalism. This i a vital point that | want to make.
The Talibans or the Pakistanis, whoever they may be, want to personify tha
fight against Taliban as a fight against Islam. Fortunately, they could not
succeed in it. Otherwise, things would have become very dangerous
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throughout the gicbe. So, | request the hon. Foreign Minister 10 take
diplomatic initiatives and make every nation rally behind us, because it is a
cause for which we have been fighting and to which the other nations had
also subscribed earlier. Reference has been made to the Powell's
statement. It is frue that they have been advising us to exercise restraint.
We are exercising restraint. The Government has its own options. But we
should not insist that it should be made known to the public or to the
nation. A senior ‘eader, Shri Pranab Mukherisee, has said that the
Government of the day should take the lead. | am very happy with that
statement. We are with you and we are behind you. The entire nation is
behind you. You evolve your own strategy to protect the interasts and the
integrity of the nation so that the people of this country will be safe under
your rule,

Here, | want to make a suggestion. Undoubtedly, we have to
strengthen the intelligence machinery. We have to strengthen it. We don't
want to score points against each othsr. On one point there may be a
success and on another point thare may be a failure. But this is the time
for introspection. The introspection has to be done by the Govermment and
by the Government machinery, and then it shouid initiate appropriate
measures to rectify the system. However, | take this opportunity to extend
ow party's full support to the initiatives that will be taken by the
Government of India for removing this malaise of terrorism, which is
spreading its tentacles throughout the globe. Thank you.
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MR. CHAIRMAN: We adjoum till 2 o' clock.

The House then adjoumned for inch at one of the clock.

The House reassembled at two minutes past two of the clock.

[THE VICE-CHAIRMAN (SHR! RAMA SHANKER KAUSHIK) in the Chair)
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SHRI C.P THIRUNAVUKKARASL {(Pondicherry): Thank you, Mr.
Vica-Chairman, for giving meé an opportunity to speak on this subject.

Sir, thirteen is a bad number for certain people; for cernain people,
it may be a good number. In the 11™ Lok Sabha, owr Prime Minister, Shri
Vajpayee, ruled for thirteen days only, but he came back 1O power again n
the 13" Lok Sabha. This incident also took place on the thiteenth. But, |
am sure, our hon. Prime Minister will overcome this situation, with the
support of all political parties. | recoliect that just two days prior to the
incident on 13th, pandemonium was prevaiing in the House, as both sides
wera quarrelling over an issue. But, today, the only issue belore the House
is . Are we united together or not? The nation is witnessing it. We are not
abie 10 prove that we are united in order to prevent the tarrorists from
entering into our territory. The attack on the Pariament on 13" December
was an attack on democracy; it was an attack on our freedom. Our
security forces and personnel of the Watch & Ward have laid down their
livas 80 that democracCy can survive.

The cowardly and dastardly attack was on the freedom of the

country and democracy. Senseless elements, having no faith in democratic
institutions, had carried out the attack. But we are firm in our determination
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10 fight terrorism. By sacrificing their lives, these valiant security personnel
have set the highost standards of seifless courage and bravery. These
brave men and women, though unarmed, had averted a major attack on
this country.,

The attack is dastardly. OQur party, the DMK, and, our leader, Dr.
Kalaignar, have solemnly daclared that terrorism should be rooted out; and,
under no circumstances, it should be allowed to raise its head in the
country. To finish off terrorism, we have to liquidate the promoters and
sponsors of terrorism whoaver and wherever they are. Sir, | humbly say
that we arc all united together to demolish terrorism and destroy its
sponsors.  As tho Prime Minister has said, ours is a 'do or die’ battle
against terrorism, We accept the chalienge and we will blunt their every
attack. With these words, 1 conclude,
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{THE DEPUTY CHAIRMAN in the Chair)

DR. L.M. SINGHVI (Rajasthan). Madam, may | first of all pay my
tribute to those who fell victims to the dastardly attack on the Parliament
House? They deserve our deepest gratitude and they deserve the greatest
praise. They lived the lives of very brave persons and they died as very
brave individuals. | think it is well to say that such dedicated persons who
are deeply devoted tc their duty, like the security staff and the Watch and
Ward of Parliament, create that faith which is important. it was their faith in
the nation and their sense of duty which inspired them to make the
supreme sacrifice of their lives in a battle, in a war against terrorism. Wae
can make no mistake that those martyrs died in our battle against terrorism
in India. Terrorism has, in fact, engaged itself in many such skirmishes and
batties; but, now, with their attack on Parliament House, they appear to
have declared their war on India and Indian democracy. And this
declaration of war on Indian democracy is something which all of us must
fight together and with a total sense of solidarity. That is why | thought it
was a welcome occasion to make a common cause, to make cerfain that
weo speak in unison, with our views orchestrated in solidarity, and we may
then forge those strong ties in speaking politically amongst ourselves and to
the worid be more able and strong to fight the battle against terrorism. In
these two decades, we have faced many battles against terrorism; in these
batties, we have faced them, more or less, single-handed, as a nation. The
11™ September sttack on the twin Towers, | had hoped, wouid make a
differance, at feast in terms of converting InGia’s war against terrorism into a
global war against terrorism. That is what we understood the rmeassage of
Prasident Bush to be. 1| hope that this attack on the Pariament of India will
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be echoed throughout the worid, and that there will be that solidarity of the
democratic world against terrorism, against the sources of terrorism, against
thosa who have nurlured and are barbouring terrorists. There is an
intoresting plece of news today, for instance, with reference to a former
POK bureaucrat whe visited Delhi seven days before the attack. He is
related to one of the malor suspects whoe masterminded this particular
attack on our Pariament. He is Nasir Gilani of the J&K Council for Human
Rights; one wonders what their sense of human right isl The report says:
*Nasir Gilani of the Jammu and Kashmir Council for Human Rights, a
London-based organisation, had visited Dethi a week before the Jaish-e-
Moharmmad terrorists tried to storm the Parliament House. Gilani, the uncle
of the Zakir Hussain College lecturer, Syed Abdul Rahman Gilani, had
stayedd at the Hyett Regency Hotel during his seven days' stay in the
capital.® [t is this intemational network of terrorism which should, today, be
the target of the worldwide battle against terrorism. President Bush spoke
bravely, valiantty and repeatedly, and we all sympathise with those who
suffered the tragedy. But the testing time has come for them now to
respond 0 this attack on the Indian Parfiament with the same consistency,
with the same vigour, with the same sense of outrage and, if they do not
do so, thwir credentials would be in doubt in the forum of the world's
conscienca. | think the statement of the hon. Minister and the statement
by the leaders of the Opposition today and one by Dr. Manmohan Singh
snd anoth:er Shri Mukherjee are statements which call upon the conscience
of the word to respond to this situation. India’'s cry shall not be a cry In
the wildemess. We will fight terrorism ourseives; we will have to prepare
ourselves to fight the terrorists on ouwr soif and, if need be, in the places
whare they hide and where their network is.  But | think, it i8 important for
the world 10 wake up to the global perspective which was being preached
to the world when that terrible attack took place on the World Trade Centre.
{ think thiaz is where the great challenge to our democracy lies; this is where
the great challenge to our sense of being in the world community, and
working with them in tandem, calls for a very, very concerted effort. And |
am sure, with the skills that our Minister for External Affairs possesses, and
the diplomacy of India making waves in the world, we should be abie to
achieve a measure of success in making this & major giobal issue. That is,
! think, extremely important.

fecently, we are told by our distinguished Leader of the House and
the Minister for External Affairs that the High Commissioner of Pakistan was
summoned and he was told what had happened and why we expected

468



{18 December, 2001] RAJYA SABHA

action, The response from Pakistan - that we heard on the lelevision and
through the media - was, however, a strange but predictable response;
strange because one would have hoped that there would be a change in
the attitude of minds in this situation. But | don't think there has been any
real change. | think it is important for us to understand that the devious
rasponse of Pakistan, saying that it was the RAW which did it, or maybe, it
was some Indian agency which did it, is derisory; the response of Pakistan
was digressive; the response of Pakistan was beneath our contempt. It
makes nonsense of international law. It makes nonsense oOf intemational
accountability. Pakistan has taken a position which neads to be miet in the
intermational world as an offence to the commonsense and decency of
civilised nations. Pakistan does not deserve to belong to the community of
civilised nations when it can talk in such an irespunsible manner. Tney
wanted proof. But before proof had been given to them, they had judged
the issue. How strange that anyone in the position of the CEO siectad or
self-appointed, should have taken upon himself 10 judge befors listening to
the evidence, before getting the proof, end there is a plenty of proofs.
There is so much proof that rooms and rooms wili be filed with proof,
positive of the involvement of Pakistan in this and earlier attacks.

Two organisations which have been Iidentified are located in
Pakistan. We have seen pictures, and on the fims we have seor their
activities in Pakistan, We know very well that they have had the support
from ISI. But, in fact, howsoever spectacular our investigations may be -
and | must say that in this brief period, our investigators deserve to be
congratulated for the dispatch and alacrity with which they have conducted
this particular investigation - howsoever good, convincing and conclusive our
investigations may be, unless that investigation has the seal of concurrence
from the FB! and the United States, the world will continue to ask quections
whether there Is proof enough of the complicity of Pakistan. Now, if that is
80, what are our options?

Obviougly, Madam Deputy Chairman, the options are many. |
would like to add that in intemational law the option of "hot pursuit’ is
available. There is an option in the internationat law of “hot pursuit'. But
merely because we have an option, we are not necessarly going to uss it
One thing that we must make clear ig that this Is an option that we have;
this is an option wilch, as | think Dr. Manmwian Singh very insightiully
pointed out, which may become available t0 us - he didn't say this firat
part; but | am stating the second oart that he said - we must create a
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strong worid opinion. Strong world opinion, therefore, is the key to any
further effective action, either at the international level or at our own levet.

| think it is in this perspective that we have to see that the time s
chosen carefully. Recently, ouwr former Army Chief has said that it may not
be very wise to attack the camps in Pakistan, We must heed that advice.
There are many others who have said, more or less, the same thing. We
must consider that. But thers are two points that the world community has
to understand; and those two points are: There is always a imit io the
tolerance, to the patience, of a nation which is attaciked in this way, How
long are we expected to go on accepling the challenge, without
to it? We say, 'we have acceptad the challenge’. | may agroe with my
friend, Shri lbrahim, asking Mr. Jaswant Singh to take a sword in his hand
and march. That is not what we should do; one cannot do just like
But, on the other hand, the country has got to satisfy those whom it
governs, the people of india, who are the real sovereign, and also protect
its own interests. That is why diplomacy has become more tmportant now
than ever befora. It is not merely a domestic issue; it is an issue where the
world opinign must be so mobilisad that we can hope to get the nations of
the world to take joint action or to enable us to take action. No doubt, we
have exercised moderation; we have exercised ali the restraint in the world,
but having exercised all that restraint in the world, there s something which
the world community owes 10 us. The world community owes to itself a
duty to mobilise the whole strategy of dealing with terrorism and this is a
situation of terrorism, which we have to meet.

5

1 would like to have President Bush and Secretary of State, Colin
Powsil, understand that there is hardly a nation which has shown greater
patience in the face of such grave crises as we havé done. There is hardly
a nation, other than India, which has shown such moderation, caution and
restraint. They must also understand thal having inltiated the action and
having claimed that it is a global action against terrorism, after the 11"
September, they owe a duty to the world; they owe a duty to the United
Nations and they owe a duty to countries like india, who joined the aliance
against terrorism. This is something which | think s most important. | think it
is also important that within our country, we should work out a strong
consensus; that strong consensus can be worked out by sitting together, by
exchanging ideas, by seeing to it that this has to be done; this must be
done today, we must reach the. maximum element of consensus. |
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remember, Madamn Deputy Chairpersen, tha time woen Ching ailackad us -
this is also an attack; though not as masoie & thal wakch pappansd
sarlier, it is also an attack, and it is a cuirmination of a zaries of attacks on
india - we all stood together. The wholg purpose of this debsate is Liat we
stand together on fundamental issues, on broad issues, and that is what
warms our hearts whon we hear this debate; by and large, thete i5 4 vidse
of consensus, by and large, there is a sense Ul outrage which 13 shared Dy
one and al; by and large, we are ali willing to do our best o mcot e
threat of terrorism in this country. But | think, we have gol o deveiop a
strategy within the nation, legislative, executiva, political, . eduvcancns! anu
patrictic, 50 that the nation fights it nol in a parfunctory way, but in o unites
and determined way. What I8 even maie imporiant ig (0 gnswer Pakisian' s
demand for proot.

Not so much to satisfy PaMdstan-besciuse Gey wil oo
satisfied with proof-but to satisly the world, We must mat Il sonaad barrs
the world, in the chanceriasg of the worid in suen :':x‘mw Gl ths wone Wy
must make the indian position knewn sulickanth oo timt avers paaen o ihe
world comes to the oniy conclusion: firstly, terronsri 8 & Crme w'uah 8
being perpatrated on wxlia with the Ccomicity, Connivantd, Coashinasy =00
support of our nekiht:our. FPaldeten stawis condemned {ocay, I (ne e 0
the world, if we are abiu (0 dnve thie home, Ot ROt MmSiely  we S5y S0 ¥
will stand condamned; it will not stand condemnad fully undess wa are abie
to put our best foot forward.

Madam Ceputy Chalrman, | don't wish 1o say moia, except that
those who died here in the Parlament Mouss fighting the ismoriats, gunning
them down, those who laid down thelr own lives or got tant, thay and their
families deservo a very special dispensation. a vary special considesgtion, for
their Dravery, | am sure that apar! frorn: the awserds given io thom, apan
from a plaque being pit In their memory, the mambare of tneir f2rwes
would be kooked after, We must honour our meryrg, wha have lgid down
their livas In the causs of duty, in the ling of duby, i thinds, we must
demonstrate our solidarky with thein, we must demongtiats owr adrmuration
for them; we must demonstrate cur commiiment (o iheam,
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Madam Deputy Chalrrnan, | would conclude with a few lines of a
poem | wrote on the proxy war:

FY OV AGH, AW HAET T AN,
T T TR A woret @ )
F§ e qut s & arTer,

T UrTSR UF gA @ e k)
R & T 5 U wsaE we £7
T § @ O SruR w0,
el ¥ e wEl 3,
=EE ¥ T a9 AR F0 )

Madam Deputy Chairman, that is where our solidarity must rise to
the occasion. Here is a challenge o ourselves, our national unity and
national solidarity. Here is a challenge to our democratic solidarity. Here is a
challenge to our sense of Constitutional values, which stands against
terrorism and for peace. We must strive for peace, without a war in our
hearts. Wa must fight a war as if there IS no peace.

Thank you.

SHAI J. CHITHARANJAN (Kerata): Madam Deputy Chairman, mysetf
and my party, the CPl, joins the entire nation in condemning the dastardly
attack on Pariament. Pariamant is a symbo! of democracy, secularism and
all the. values for which India stands. When they have attacked the
Parliament, it means, the terrorist actions have been taken to a higher level,
and we must understand the significance. In this case, the security men,
belonging to tha Delhi Police, the CRPF, the ITBP as alsc the Watch and
Ward, rose to the occasion and acted quickly. Had it not bean for that, we
would have faced a very big trauma.

Therefore, for a moment let us imagine, if not ali, only two or three
militants had entered the building, then the situation would have been much
mora different. It weuld have been a very tragic one. The security staff, the
Watch and Ward staff and the CRPF people have very dutifully done their
Jjob. They have shown courage, determination and a sense of patriotism
and sacrifice in discharging their duties. | pay my homage to all those
people who have sacrificed thelr lives in this terrorist attack. | would also
like to suggest that the Government should take necessary steps 1o
safeguard and protect the bereaved families. Another thing that we have to
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lock into is this. There were reports that these militant groups were to
target our Pariament and some other important institutions. The Home
Minister stated this one month before. We have seen that report. The
Prime Minister also disclosed that and we have seen those reports. Even
though we had got prior information, why could we not peevent this
incident? That is a matter to be examined. Unless there had been some
iapses in the security arangements, it could not have happened. It is
necessary t0 ascertain what exactly those security lapses or the holes were
in the security arrangements. That has to be done in order to ensure that
our security arrangements are made much more perfect so that nobody can
penetrate into them. In the case of this attack, the question that has been
raised here is how to tace such attacks. | have seen reports that very
leading personalities in the BJP, which is lsading the Government, have
stated that the Government should immediately resort t0 a pro-active policy
that the Government shouid be pro-active and it should attack certain
training camps in the Pakistar occupied Kashmir. Of course, ! can
understand their emotions. But we should consicer the significance and the
consequences of it. Of course, what they have suggested is a selective
attack, that is, attacking the terrorist ‘raining camps in the PoK. But if we
begin a selective attack, immediately it will turn into an all out war, Beth
india and Pakistan are nuclear countries. It will develop into a nuclear war.
Just imagine the consequences of it. That is the first thing that | have to
say. What else shouid we do? The first thing is that we have to mobilise
the international public opinion against terrorism and against those who are
behind these terrorist activities. Now, fortunately, the Leader of the House
has already stated or the statement of the hon. Home Minister has already
stated that investigations ragarding this have gone at a high spaed and they
have almost identified the persons, the organisations and also the contacts
who were involved in this attack. Even in the case of America, the attacks
took place on 11" September, 2001. Though the Taliban Government has
been finished off, even now, the USA could not find a convincing proof
indicating that Osama Bin Laden had done it. They are still trying to gather
evidence. But, in our case, what the hon. Minister has stated is correct.
We have got enough evidence to convince others that we have been
attacked, these are the groups that have organised it and Pakistan is behind
this bruta! attack. Therefore, in this situation, the first thing that is to be
done is to activate our Foreign Ministry and our Embassies abroad. We
should give particular importance to meeting the leaders of all the Arab or
the Muslim countries. It is absolutely necessary. Y had been done on
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several occasions in the past. We did #t in 1971, during the Bangladesh
War, At that time, the Govemment had sent diplomats abroad and they did
a very quick and good work, It had happened on several other occasions.
Therefore, the first thing that we -have to do is 1o activate the Foreign
Ministry and to see that a diplomatic offensive is launched against Pakistan
so that all the countries of the world understand that wea are being attacked
and these people are behind it.

The second thing what we have to do is this. The entire country is
under a very great shock. Of course, all of us hate terrorism. And, in the
fight against terrorism, our peopls are united, irespective of our differences
in politics, imespective of our religion and community. It has been proved
on vary many occasions in the past. Therefare, this time also, we should
be united in our fight against terrcris. In this connection, everyone will
have t0 be careful that other contentious issues - | do not want ta go into
the details of it - are not drawn into it. If you do so0, it will only lead to
divigsion, Tharefora, those who are in power will have to be cautious about
this.

The third point is that, all the opposition parties will have to be
taken into confidence. | do not say that the Government should axplain to
all the opposition parties ail the steps or strategies or plans of attack, stc.,
that the Government is going to take. What | demand is this. The
Governmant should tell the Opposition about the broad policies as to how
the Govemment is thinking of dealing with this challenge. This will have to
be discussed with the opposition parties and we should arrive at a
consensus. So, Madam, this is what | have to say with regard to the
statement made by the hon, Leader of the House on the attack on
Parliament House last week.

| once again pay my homage to those who have died in the
terrorist attack, and my sympathies go to the bereaved families. Thank you.

SHRI ARJUN SINGH (Madhya Pradesh). Hon, Madam Deputy
Chairperson, | am grateful to you for the time that you have given me to put
forth my views on the issue that is under the consideration of the House.
We have seen the statement made by the hon. Home Minister and read out
by the hon. Leader of the Houss.
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The hon. Members who have spoken before me have commentad
on the statement, and | shall, therefore, not repeat what they have sald.
There is one thing to which | would certainly like to draw the attention of
the Leader of the House, that, in subsiance, the statement recounts a iot of
things, but does not give us an insight into what the Government is thinking
of doing or what it feels it should do. So far as this gvent is concerned,
Members from all sides of the House, all shades of public opinion, all
politicat parties, have, in unequivocal terms, condemned it, and have
pladged that they all stand together in this hour of crisis to face whatever
challenge the nation is faced with. 1| also associate myself with these
santiments. The Leader of the Opposition was at pains to emphasise why,
in spite of this commitment, there are ceriain sapects of this matter which
have to be brought up and answers askad on that. Therg are two parts of
this unfortunate matter - one, what happened or did not happen before the
attack; and second, what happened after the attack. A lot has been said
sbout the knowledge of the functionares of this Government about the
intentions of the militant outfits to target Parliament. | don't think that |
need to recount it because that is common knowledge for us now. A ot
of comparisons have been made with the unfortunate event that took place
in the United States on 11" September. But if | may recollect correctly,
Madam, at no point of time did any functionary of the US Government,
much Iess than the President of the US, aven suggest that he had
knowledge of what was going to happen on 11" September. if he had
made that statement that he was aware, however, vaguely, that such and
such thing was going to happen in New York and Washington, | am quite
sura the whole thing would have been looked at from a different point of
view. Since the temror came there out of the biue skies, literally, naturally,
the President and the nation were taken unawares. Contrast thal with our
situation, Madam, here, we were not only aware, but the highest
functionsrige of our Government, over a period of a fortnight, have been
waming us repeatedly that such a thing was likely to happen. If it had not
been s0, no question would have been asked. But the question arises
because we have been witnesses, and very anguished witnesses, to what
has happened in this country during the last few months. Whather it was
the Red Fort, whether it was the J&K Assembly, and a series of events like
that; each one of them exercised the mind of the country, brought forward
reaponsas from this Government, more or lass, on the identical level that we
see today; what this statement embodies.
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! know that in politics, rhetoric has a place. But rhetoric cannot
take the place of State policy. And, when this rhetoric takes the place of a
State policy, then, | think, tha! nation suffers very, very grarely because it
cannot live up to that, and there is a let down. And this let down affects the
morale of the nation. This is precisely what is happening today. And,
therefore, when the Leader of the Opposition asked those questions, it was
not out of any disrespect to anyone or that we were wanting in our
commitment and loyalty to the nation. They were asked because those
questions have to be answered. The first question was: After having leamt
of what was about to happen in Parliament, what precise steps did the hon,
+Home Minister or the hon. Prime Minister take to see that this threat did not
materialize and if it does materialize, how are we going to meet it? We are
not aware of anything. The nation is not aware of anything. This House is
not aware of anything. Even this statement does not contain any
information about it. If you think those questions need not be answered, as
a Government, you are entitied to feel like that. But | may tell you that the
nation does not feel so safe. Those answers have 10 be given. Moreover,
Madam Deputy Chairperson, since the matter relates to the Pariament of
india, we would like to know as io what steps were taken, in consultation
with the Speaker of the Lok Sabha and the Chairman of this House, to see
that this did not happen. After all, with a great flare, the hon. Member who
opened the debate from that side kept reminding us that the terrorists were
less than 100 yards away from this place and that il they had come, what
would have followed. Here, | can only quote what Winston Churchili had
said during the Second World War, talking about the brave people who lad
the defence of Great Britain. His words can be applied here also. Never in
the history of India have so many been grateful to what a few pecple did. |t
was a fortuitous luck, nothing else, which prevented a holocaust from taking
place; a holocaust which could have been without a parallel in a nation's
history; not only in India, but anywhere in the world. Of course, in Burma,
immediately after independsnce, the whole cabinet of Aung Sung was
assassinated, but never has a Pariament been put under such pressure and
under such threat as we, in Ingia, were, Therefore, pleasa enlighten this
House, enlighten the country, as to what specific steps were taken so that
this also does not pass, and then again, we come back, in the same
manner in which we have been functioning. Kargil gave us some [essons.
This House has not yet discussed that report, Madam. The Government,
perhaps, did not think it important enough to have that report discussed
and the opinion of the House taken. These other incidents have taken
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place. Aar par ki ladai is the latest phrase. In Hindi, Aar par has a specific
connotation, And this term is used only when you are really prepared to do
or die.

It is not used in a flippant manner; it is not used in a manner to
assuage a section of opinion in this country, In this aar paar ki ladai the
contours of that aar paar are nowhere visible; either in this statement or any
other statement or in any other intention which this Govarnment is yet to
make known 1o this House or to the country. Madam Deputy Chairperson,
the second point which | would like to make is about the actua! wordings of
the statement. Certain facts have been narrated in the statement, and we
beliave that these facts must have been narrated on the basis of the facts
that actually emerged out of the investigation. There Is one point, Madam;
you may call it minor, but | would cafl it a significant point. The statement
does not make it clear as to from which gate of Parlament House the
terrorists entered the premises of Parllament. In the media, all kinds of
spoculations are being made. We thought that authoritatively, today, the
nation will come to know how the whole sequence of events took place.
Unfortunately, that is missing, and we find only these words °..the
invastigation at this stage indicates that five Paldstani terrorists entered the
Parliament House Complex at about 11.40 am. in an ambassador car
bearing registration no....." Certainly, they did not alrdrop here. They must
have entered aither through Gate no. 1 or Gate no. 2. And, if they entered
through a specific gate, then, what was the position there? How were we
organised there? Naturally, we can ask. Then, | understand, Madam
Deputy Chairperson, that there is a close-circuit TV, instalied in the House,
which flms everything as soon as one enters the gate. That TV fiim is
avadal's with the Government. | think, this Parliament is entitled to see that
fim because we also want to know as to how all this happened. When, in
the statement, the Government is at a ioss to say as to from which gate
they entered, then, piease let us see that film and decide for ourselves as to
from which gate they entered. Madam, the next point which | want to
make, again, is related to the statement -- about the terrorists coming to
Gate no. 1, then, going back to Gate no. 11, incidentally or accidentally
colliding the carcade of the hon. Vice-President of India and about the
events that followed. The statement says that “the remaining four terrorists
turned back and reached Gate no. ¢ of the building." | think, this is an
inadequate description of the situation. We would like to have a more
precise and detailed description of that event, It is not that we are blaming
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anybody, but, atleast, we should correctly know the sequence of events
because it is a matter which all of us and, | think, the Government tco
consider it to be extremely grave and sensitive.

Madam, | will now come to that part of the statement which | feal
is indicative, and there is also a reluctant tone in the words of the
statement. In the last line of paragraph 8, it is said, "Naturally, it is time for
all of us in this august House, and all of us in the country, to ponder why
the terrorists and their backers tried to raise the stakes so high, particularly,
at a time, when Pakistan is claiming to be a part of the international
coalition against terrorism.” Then, you go on to say, “The only answer that
satisfactorily addresses this query is that Pakistan - itself a product of the
indsfensible Two-Nation Theory, itself a theocratic State, with an extremely
tenuous tradition of democracy - is unable to reconcile itself with the reality
of a secular, democratic, self-confident and steadily progressing India.” |
hope the true meaning and content of the words used in this statement are
understood by us alsc. There is no doubt thal the pernicicus two-nation
theary which gave birth to Pakistan, and which was rejected by this country,
is in contrast to the secular foundations on which India was founded and
has progressed so far; and this contrast should be constantly before our
eyes. And, if this Government or any Government or any set of political
parties try to lose sight of this, they are inviting trouble for this country, and
for the future of our citizens. Qur foremost duty, therefore, Madam, Is that
these secutar credentials of our society should be zealously guarded, that
everyone in authority from the Prime Minister downwards, should make sure
that every incident and every effort to hamper the secular ethos should be
strongly put down. Therefore, when attempts are made, when psopile are
trying to trifle with the secular ethos for mere political ends, and we seem to
be winking at it, it means that we do not understand the real ingredients of
this nation's unity. If you weaken secularism, weaken the faith ¢f the people
of all communities and all religions in the country's secular ethos, you are,
in a sense, weakening the country, not strengthening it. And by statements
alona, sounding very brave, sounding very ominous, you cannot put the idea
across; it should be done by action. When we soe everywhers in this country
that this Government is alert and is alive to the needs of secularism - wherever
seculansm is threatened -- and is acting impartially and strongly, we foel that
the nation's wif and determination to stand united is strengthened. And, if
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we do that, | can teil you that nothing can weaken India. This country has
gone through the fire of the freedom struggle; it has gore through great
crisis; it has gone through every kind of calamity that one can imagine. But
why has it come through? Because, the founding fathers and those who
followed them stood steadfastly on this issus. When Mahatma Gandhi was
murdered, it was tried to rationalise the event as an event which had
occurred for the nation's benefit. That is not a very old history. It is less
than 50 yaars old. These are the matters which today are at stake. | am
happy that the statement has made a reference to this. But mere reference
here is not sufficient. | would like to know whether this Government under
the leadership of Shri Vajpayee is prepared to stand up against the threats
to secularism and all issues that divide the civil society today.

There was a situation in 1971, when India had to stand up against
the machinations of Pakistan in an entirely different context. We still
remember with pride how the then Prime Minister went from one capital to
the other capital of the world patiently explaining to the people there as to
what was at stake, why had that struggle been imposed on us; why was
Pakistan in the wrong, and what was the burden that had fallen on the
country. That way she was able t0 create a unity of purpose in this country
and the belief that we are standing for a just cause. That is why even while
the Sixth Fleet was cooling its hesls in the Bay of Bengal, India went ahead
and liberated Bangiladesh. That is the sentimant, that is the feeling and that
is the commitment which the nation has to call up at such moments of
crisis. | am happy to tell the Leader of the Housa that if that is the feeling,
if that is the sentiment and if that is the commitment that this Governmsnt
will bring up, it will not find us wanting in going an extra mile to see that the
nationalist pride and the nation's future is assured in every way.

OBITUARY REFERENCE

THE DEPUTY CHAIRMAN: There is an announcement. Shri Vidya
Sagar Rao.

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHR! CHENNAMANENI VIDYA SAGAR RAQ): One Head Constable of Dethi
Police, Shri Vijayendra Singh, who hac sustained injuries on 13" December,
in Pariament House complex, has succumbed to injuries today in the
hospital.
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